
OFFICE OF THE CHEF METROPOLITAN MAGISTRATE
ROUSE AVENUE COURT COMPLEX, DELHI

M,ODIFIED DUTYROSWWWRXZQ?I
In view of the request received from Ms. vidtH Gupta Anand2 Ld. ACMM-01, dated 31.01.2023, partial

modific+dons in once order no. CMM/RADC/DR/2023 779-D to 799-D, dated 28.01.2023 have been made

as unde":-

I.f M Duty to be
performed on

In place of

Sh. Deepak Kumar-II

RADC, NewLd.
Delhi

05.02.2023 &
06.02.2023

Ms. Vidhi Gupta Anand
Ld. AChM-01, RADC,

New Delhi

Ms. Vidhi Gupta Anand, Ld.

ACMM-01, MDC, New
Delhi.

25.02.2023 &
26.02.2023

Sh. Deepak Kumar-II
Ld. ACMM-02, MDC,

New Delhi

R„)st of the conditions shall remain unchanged•

(AifaId MahajK)
(.-hief Metropolitan Magistrate

Rouse Avenue Court Complex
New Delhi
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Order No:
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Chief Metropolitan Magistrate
Rotue Avenue Court Complex, New Delhi.




